oA UTTAR PRADESH POLLUTION CONTROL BOARD, VARANASI
N
HeH ¥0 / RetNo. 5 l NeT0ANe Ya2|2022 [202u-2¢ 1% / pate. 29[ yfro2l
By E-mail
To,
The Registrar General,

Hon'ble National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg
New Delhi-110001.

Sub: Regarding Submission of Action Taken Report on behalf of Uttar Pradesh
Pollution Control Board, in compliance of the order dated 16.02.2024 passed
by the Hon'ble National Green Tribunal, New Delhi in Original Application No.
483 of 2022 Ashish Kumar Mishra & Ors Versus State of UP.

Sir,

Kindly refer to the subject mentioned above. In compliance of the order dated
16.02.2024 passed by the Hon'ble National Green Tribunal, New Delhi in Original
Application No. 483 of 2022 Ashish Kumar Mishra & Ors Versus State of UP. The Action

Taken Report on Behalf of Uttar Pradesh Pollution Control Board is enclosed herewith for
your kind perusal and further necessary action.

Sincerely Yours,

(Dr-8-C Shukia) »© 144

Regional Officer

Enclosures:As above

Copy to following for kind information & necessary action.

1. Member Secreatory, U.P. Pollution Control Board, Lucknow.

2. Chief Environmental Officer (C-6), U.P. Pollution Control Board, Lucknow.
3. Law Officer (1), U.P. Pollution Control Board, Lucknow.
4.

Shri Pradeep Misra, Advocate, Supreme Court, B-235, Sector-XIX, Noida,
District-GB Nagar, 201301.
/

Regional Officer

NGT cover betier
&Ala srafed : s R it Plraed, TaEy TR, AU, TRORI-221010, TXAN : 05422275951, Baw : 05422275951
wearad: Aowo—12d), Ay @vs, M TR, AEHE—226010, GXATY : 05222720828, 2720681, 2720831. DA : 0522—2720764
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ACTION TAKEN REPORT ON BEHALF OF UTTAR
PRADESH POLLUTION CONTROL BOARD IN
COMPLIANCE OF THE ORDER DATED 16.02.2024
PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL, NEW DELHI IN ORIGINAL APPLICATION
NO. 483 OF 2022, ASHISH KUMAR MISHRA & ORS
VERSUS STATE OF UP. '
1. That vide its order dated 16.02.2024 this Hon'ble
National Green Tribunal, New Delhi has passed the

following direction:-

rrmente 9. The UPPCB is also directed to file the
fresh report disclosing the action taken against
the defaulting body within four weeks by e-mail at
judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the
form of Image PDF......." '

2. That in compliance to the order dated 04.12.2023
passed by this Hon'ble Tribunal, the report/response
on behalf of U.P. Pollution Control Board (hereinafter
referred as UPPCB) has been submitted before this
Hon'ble Tribunal vide UPPCB letter H06930/C-6/Sa-
815/0A No. 483/2022/24 dated 14.02.2024.

Page 1 0of 5
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ACTION TAKEN REPORT
A.River Assi, Varanasi
a) That the Project Manager, U.P. Jal Nigam (Rural)
vide letter no. 236/Suchna/05, dt. 27.03.2024 has
informed to the UPPCB that present about 78 MLD
domestic sewage discharge in River Assi, in which
50 MLD sewage is diverted and being treated in 50
MLD STP at Ramna. For the rest approx. 28 MLD

sewage discharging in River Ganga after
bioremediation, a 55 MLD STP at Bhagwanpur has
been proposed and construction of the same is
approved by NMCG. Letter of award has been
issued to M/s Enviro Infra Engineers Limited, Delhi
and work likely to be started soon. However, as
interim measure, bioremediation is being carried out
by Nagar Nigam, Varanasi. In addition to this, NMCG
has also approved project for treatment of excess
quantity of flow through Assi by "Advance Oxidation
Process" and vide letter dated 01.12.2023 has
awarded the said work under Namami Gange
Program to M/s ORAIPL, 902, Ozone House, Khare
Town, Dharampeth, Nagpur. The copy of the NMCG
letter dated 01.12.2023 is being attached as
Annexure No-1 to this report.

T
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b) That in compliance Hon'ble -Tribunal order dated
16.02.2024, the officials of the UPPCB, Varanasi has
inspected the site of the interim treatment of rest 28
MLD sewage on 18.03.2024. During inspection
sample of the treated sewage was collected and
deposited in Regional Office, UPPCB, Varanasi
laboratory for analysis. As per analysis report, the
parameters were found beyond the prescribed
norms. The copy of the inspection report dated
18.03.2024 along with analysis reports is being
attached as Annexure No-2 to this report.

c) That further the officials of the UPPCB, Varanasi has
also inspected the site of the treatment of Assi Drain

via Advance Oxidation Process, Varanasi on

18.04.2024. During inspection the works for
installation of the said plant was found 95 percent
completed and the representative present during
inspection has informed that plant shall be fully install
on 26.04.2024 and become operational on
30.04.2024. The Project Manager, M/s ORAIPL, Unit-
Varanasi vide letter dated 18.04.2024 has also
informed to UPPCB the same. The copy of the
inspection report dated 18.04.2024 along with
photographs and letter dated 18.04.2024 are being

i B
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attached as Annexure No-3 and Annexure No-4

respectively to this report.

B.River Varuna, Varanasi

a) The officials of the UPPCB, Varanasi has inspected
the site of the all 15 drains meeting to River Varuna
on 18.03.2024. During inspection, 05 drains were
found tapped, 08 drains were found partially tapped
and 02 drains were found untapped. During
inspection sample of the sewage discharging from
the 10 partially/untapped drain were collected and
deposited in Regional Office, UPPCB, Varanasi
laboratory for analysis. As per analysis reports, the
parameters were found beyond the prescribed
norms. The copy of the inspection report dated
18.03.2024 along with analysis reports is being

attached as Annexure No-5 to this report.

C. That further in pursuance to findings of above mention
inspection report dated 18.03.2024 of drains meeting
River Assi and inspection report dated 18.03.2024 of
drains meeting River Varuna, UPPCB vide letter dated
01.04.2024, 13.04.2024 and 19.04.2024 has issued a
show cause notice for imposing environmental
compensation in compliance of the Hon'ble Tribunal
Order dated 21.05.2020 in OA No 593 of 2017

/psg;(
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Paryavaran Suraksha Samiti & Anr versus Union of
India & Ors with Mahesh Chandra Sexena versus
South Delhi Municipal Corporation & Ors against the
Authority concerned (i.e. for Drain of River Assi-
Municipal Commissioner, Varanasi Nagar Nigam,
Varanasi and for Drain of River Varuna- Municipal
Commissioner, Varanasi Nagar Nigam, Varanasi and
Chief Engineer (Sone), Irrigation & Water Resource
Department, Varanasi) for untreated sewage being
discharge in River Assi and Varuna. The copy of the
letters dated 01.04.2024, 13.04.2024 and 19.04.2024
are being collectively attached herewith as Annexure

No-6 to this response.

The above action taken report on behalf of the Uttar
Pradesh Pollution Control Board is placed before the
Hon'ble National Green Tribunal for perusal and kind

consideration please. @
)l e

(Dr ST Shukla]
Regional Officer
UP Pollution Control Board
Varanasi
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Natigslal Mission for Clean Ganga

File No.t TE/3/2022-0/0 EITECH) NMCG Dated: 01 December, 2023

T,
\A)I}.t ORAIP,

002, Ozone House, Khave Town, Dharampeth,
N?l!:]‘l'l I'= 440010

Sub: Treatment of Assi Dimin via Advonced Oxidation Frocess®, Varanasl, Uttar Pradesh under
Namami Gange Program

Rels
1. GEM Did Number GEM/2023/1)/3175712. Dated 24/05/2023.
2. RFP Ref No: TE/3/2022-0/0 ED (Tech)/NMCG,
3. Onlinc Negotiation Mecting at 11 AM Daled 09/11/2023.
4 Yourletier dated 09/11/2023
Dear Sir,

This is to notify that your bid for the execution of the " Services for removal of pollutants from Drain
water through installation and commissioning of Advanced Oxidation Process AOP or any Similar
Treatment Process for drain joining River Ganga at Varanasi”, Uttar Pradesh, under Namami Gange
Program for the contract price of Rs. 40,00 cr. (Rupees Forty Crores only) including GST,
is hereby accepted by competent authority NMOG for a period of two ycars. The contract may be
further extended for one or more years subject 1o setisfactory performance and requirement
assessment by NMCG and guided by the General Condition of the Contract, clause no. 14 ~ Contract
Extension, Pg no - 27 of the RFP.

2 It is requested 1o furnish Performance Security for Rs, 1,20 er. (Rupees One Crore and
Twenty Lacs only) in favor of the Project Direetor, SMCG-UP and valid beyond 60 days form
the contract completion periad, in the form and manner and as per terms and conditions of the
tender documents within 15 days from the date of issuc of this LOA. You are also requested to
execute the contract agrecment within 25 days from the date of issue of this LOA.

3. The contract price as per rates quoled are tabulated in Annexure-1,

4. Technical proposal submitted by you shall form a part of the contract. In addition, a detailed
work plan for the project needs to be submitted to SMCG-UP for their approval, if required,
through combined site visit and the approved work plan shall be made part of the contract
agrecment.

5. The flow monitoring mechanism shall be as per the RIP, The same shall be clearly articulated in
the work plan and flow data manugement shall be upproved by SMOG-UP and shared with
SMCG-UP (R)/NMCG, s0 that the same Is made part of the contract ngreement.
n
il
Page1afd
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NMCG, (Ministry of Jal Shaktl, Deparim ont of Waler Resources, Rivar Development & Ganga Reluvanallon, Government of Indls)
First Floor, Major Dhyan Chand Natlonal Stadium, India Gete, New Delhl110002

Ph.: 011-23072000, 23072901
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6. Paymemt Sehiedule shall be os per General Conditlons of Cantaet, Clause no. 12 = Payment, page
10 26 of the TFP document,

7 SMOG-UP shall be the appointed nuthorlty for monltoring, the perfurmance of the plant and
verifieation/validation of the monthly petformance report,

8. The payment shall me made by NMCG after approval of the monthly performance report which
should be based on Third Party nssessment,

9. Tlease acknowledge the vecelpt of this leiter and convey nceeptance of all terms and conditions
with 7 days of receipt of this letter to SMCQ-UP with n copy to NMCG.

10. SMCG-UP shall issue the requisite 'Notice to proceed with work' upon receipt of your
acknowledgenent, receipt of Performance Guarantee in full in approved form as per RFP,
approval'of work plan und signing of conteact agreement. Other terms and conditions of the RFP
shall prevail.

11. The Oxidation plant shall be fully functional within threc months from the issuance of ‘Notice to
proceed with work',

12. This is a performance contract (service contract model), and hence the approved rate would be
reduced by 5%for the entire period, if the starting date, as agreed for service delivery, is breached.

13. The system to be put in place and treatment of Assi nala must be started within 9o days as
proposed. If contractor fails to achieve the timeline, the 1% penalty will be levied on per day basis.

14. NMCG/ SMCG-UP will monitor the progress of the work on a continuous basis,

15. As deliberated in the EC meeting and recorded in the EC minutes, the payment will be on the
actual treatment quantity and no payment will be made during the monsoan scason.

16. This issues with the approval of competent authority.

Your Sincercly,
For National Mission for Clean Ganga

% o
o

fders (ailsm), TRt

Page2of4
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Copy for kind perusnl tos
1) Project Dircctor, SMCG-UP

Copy for information:
1) I'PSto tihc Scerclary, ll)or':]mt. RD&EGR
2) PSto Director General, NMCG :
3) PSto Exccutive Directt';r (Technical) / P8 Lo Lixecutive Direetor (Projects) / PS to Exceulive
Dircctor (Finance) NMCG
4) Guard file

Page3ofa4
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No. point

sl Location of S8ampling | Date of sample|

Parameters

collection FII

mg/l)

CoD
mg/l)

88 (mg/1) frC
MPN/mi)

FC
[MPN/m1)

bioremidiation

Nagwn, Vamnnasi

1 | Assi/Nagwa drmin

after
before

meeting with River Gangn 18.03.2024 7.38
near Sant Ravidas Park,

10

188

120

1.2x100

84x10¢

2 | Nakkha drmin
bieremidiation

after
before

meeting with River Onangn | 18.03.2024 7.32
near Judges Quest louse,
Bhagwanpur, Varanasi.

16

214

132

14x10°

9.4 x 10

bioremidiation

Yaranasi

3 | Samne Ghat dmin, afler

before

meeting with River QGanga | 18.03.2024 7.24
Samne Ghat, Nagwa, Lanka,

42

204

126

1.3x 109

1.1x100
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mg/l)
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[rc

MPN/ml)

¥C

[ml)

1

AssifNagwa drain after
bioremidiation before
meeting with River Ganga
pear Sant Ravidas Park,
Nagwna, Varanasi

09.01.2024 7.31

30

38

180

116

14x108

94x10*

Nakkha drain alter
bioremidiation ‘belore
meeting with River Ganga
near Judges Guest House,

Bhagwanpur, Varanasi.

30.01.2024 7.36

30

210

128

1.3x10°

1.1x 105

Samne Ghat drain, Samne

Ghat, Nagwa, Lanka,
Varanasi

02.02.2024 7.33

30

40
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Llx109

79x10*
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikas OMMice cum-commerclal Complex Jawahar Nagar, Bliclupur, Varanasi

| TEST REPORT: WASTE WATER LAUORATORY |

RefNo: 25499748/ Varanast/2024

Date:27/03/2024
1- Name of Industry; Assi/Nagavan Drain, «
2- Address of Industry: -
3. District: Varanasi
4- Description about sampling polnt: NEAR SANT RAVIDAS PARK VARANASI
S+ Type of Sample (Grab/Composite/Integrated): Grb
6- Sample Collected By: Chandm Prakosh Venmna SA & Ranject Kumar MA
7- Colour and Odour: BLIKISH UNPLEASENT
8- Quantity and Packing: 2.0 LITER PLASTIC JERICANE & 1.0 LITER MPN BOTTLE
9= Dateof Sample Collection: 18003/2024
10- Apalyis Indented by RO Varanasi
11+ Datcof sample receipt In Lab: 18/03/2024
Parameter/Method Name Unlt Results Standard Detection
Range
pH. APHA 241h Ed. 4500B: 2023 - 7.38 3.5-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 120 100 10-20000 mg/t
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, .;PO%L 9221 24th Ed. ; MPN/100 mi 120000 - <1.8 MPN/100 ml
Feeal Coliform, 9221 E Fecal Coliform MPN/100 ml 84000 230 <L.8 MPN/100 m!
Procedure & above
BOD, APHA 24th Ed. 3day 27°C 1S mg/l 40 30 1.0 -50000 mg/t
3025 ( Part 44): 1993 Bio 2023
COD, APHA 241h Ed. 5220 B Open mg/l 188 250 5.0 ~100000 mg/l
Reflux Method 2023

Reference- (1) Geseral Standards for dischasge of eavironmental pollutants ere a3 past-A EMuent (Schedule-VT). The Eaviroament (Protectioa) Rules, 1936
sourte: wwnw,cpeb icio/GeneralStandards.pdl, Desides these standards, refer EPA standards for specific pupose
*Noa-NABL Panamciers. '
Dot 1 Tt pesan it thr Tt Ryt relaie wady B S Morms nderl: 2, T rrport shall ot b I¥produdrd-susrpt b AL, withoul Ung 'writien permission o Linarakry, ) The Wak rgpoet Povtaid w U iomple i
ol m Lab. ’
Remarks NA

Analysed bye

fohlnl Slngh(JRF), Krlshna
Mols:n?.m!’), Shivam Tl'-lpalluulll'}]

SURESI Dty ppd by AN
mmﬁuwnﬂi:lilgdhm gﬂmm M:m:"m“uua“
i e L}
PRAKASH YERMA WITAI ) e
Chandra l'ukll;l-\n‘rﬂ';‘ll (5A) Reglonal QfMeer
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Assi/Nagwa Drain after Bioremediation » Nagwa, District-Varanasi
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‘-‘r .
/
‘é;;_ REGIONAL LABORATORY VARANASI 72
JYRER UTTAR PRADESH POLLUTION CONTROL BOARD '
EALCY Avas Vikas OMce cum-commerclal Complex Jawahar Nagar, Bhelupur, Varanasi L~
. TEST REFORT: WASTE WATER LAUORATORY. |
Ref No: 25499765/ Varanasl/2024 Dale:27/03/2024
I~ Name of Industry: Nakkha Drain, Varanasi
2+ Address of Industry: Vamnasi
3~ District: Varanasi
4= Description about sampling polat: BEFORE CONFLULNCE WITH RIVER GANGA, VARANASI
5- Type of Sample (Grab/Composite/Integrated): Orab
6- Sample Collected Dy: Chandra Prakash Verma SA & Ranject Kumar MA
7= Colour and Odour: BLIRISH UNPLBASENT ;
8- Quantity and Packing: 2.0 LITER PLASTIC JERICANE & 1.0 LITER MPN BOTTLE
9- Date of Sample Collcction: 18/03/2024
10- Analyis Indeated by: RO Varanasi
11« Datc of sample recelpt in Lab: 18/03/2024
Parameter/Method Name Unit Results Standard Dat::lglgn
pH. APHA 24ih Ed. 45008: 2023 - 732 55-90 02-12
S%M Solids , Asl;}]g?s ;:;I!Ed Ed. lzdr,;o mg/l 132 100 10-20000 mg/1
DT i at 103-
e
Total Coliform, J;P? 9221 24thEd.: | MPN/I0Oml 140000 . <18 mﬂﬂml
0
Fesal Coliform, 9221 E Fecal Coliform | MPN/I00 ml 94000 XU <!.3&MP£¢20 ml
Pmcadurc
BOD, APHA 24th Ed_3 day 27 °C 1S mg/ 46 30 g
3025 ( Pant 44): 1993 Bio 2023 :
COD, APHA 24th Ed, 5220 B Open mgl 214 250 5.0 -100000 mg/l
Reflux Method 2023

Reference- (1) Geseral Standards for dischargo of eaviroameatsl pollutants sre ag part-A EMuent (Schedule-VI). The Environment (Protection) Rules, 1986
source: www.opehpicin'GeneralSundards.pdf, Desides these standards, refer EPA standards for apexific purpose
*Hoo-NABL Panncicrs,

M 2 | The sl ba B st Repot acline wly b the o sesicd: 2, T repont sdall pci b mpeoduced4serpt b (WL, wicoud the wrinica permiialon of Lbarstary, 1 The it report perusion w0 the sampld i
pracgived m Lok
Kemerke NA

Analysed by-

[Mohinl Slngi(.l , Krishna
Mohan(JRF), Shivam Tripathi(JRF))

SHCHANDRA olicurimaty ™
Authorized by SRA oo Jmﬁuun
TR
PRAKASH VERMA o iotst s iss1d e Reglonal OMlcer

Chandra Prakash Verma (SA)

leiPay )
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Nakkha Drain, District-Varanasi
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REGIONAL LABORATORY VARANASI
UTTAR PRADESI POLLUTION CONTROL BOARD
Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasl

il . TEST REPORT: WASTE WATER LABORATORY

Rel No: 25499972/ Varanas/1024 1ate:27/03/2024
1~ Name of Industry: Samneghat Deain, Vamnasi
i 2- Address of Industry: -
3- District: Varanasi
4- Description about sampling polnt: B/C With River Gange, Satneghat, Varanasi
S« Type of Sample (Grab/Composite/integeated)t Grab
6 Sample Collected By: Chandra Prakash Venma SA & Ranject Kumar MA
7- Colour and Odour: DLIKISH UNPLBASENT
8- Quantity and Packing: 2.0 LITER PLASTIC JERICANE & MPN BOTTLE
9 Dateof Sample Colleetion: 1803/2024
10- Analyis Indeated by: RO Varanasi
11- Date of samplc receipt i Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH., APHA 24th Ed. 4500B: 2023 . 7.24 55-9.0 02-12
Suspended Salids , APHA 24th Ed. 2540 126 100 10-20000 mg/1
D Total Suspended Solids dricd at 103- i
105°C 2023
Total Coliform, APHA 9221 24thEd. ; MPN/L00 mi 130000 - .| <1.8 MPN/100 mi
2023 & above
Fecal Coliform, 9221 E Fecal Coliform MEN/100 ml 110000 230 <L.8 MPN/100 m!
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 2 30 1.0-50000 mg/!
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 204 250 5.0 -100000 mg/1
Reflux Method 2023

Relareace- (1) Genernl Standards for discharge of environmeatal pollutants sre a5 part-A Effluent (Scbedule-VI). The Eaviroament (Protection) Rules, 1936
source: www.cpeb aicio/GeneralStandards.pdf, Besldes theso standards, refer EPA standands for spesific purpose

*Noo-NABL Parsmeters.
Pote ; 1 Th acoalis b s T Rrpourt nclise ouly 00 Cha o Scsted: 3, Tha pont shall mof be seprosduced-surept b Al wilhout Uy wrinea pevmdialon of Libataiary, . The tead mrpart pecisiog i the tample s
sl s Lok
Remarks R4
Amlysed by=
(Mohinl EMEL(JRF]; Krishna
Mohan(JRF), Shivam Tripathi(JRF)|
Aulhorized by SURESH CHANDRA Bugetally vpand by SUBLSH
CHANDRA vl vehiamad SHURLA wmun
(P:!undrl Prsks:ilﬁ::u?f;:) Iteglonal QMmcer

tolPaged
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{ M

Longitude: 83.015356

Elevation: 91.91215m

Accuracy: 5.6 m AT
GPSTime: 18-03-2024 1225 &
Note: Samneghat drain b/c with

Samaneghat Drain , District-Varanasi
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CIN No : UAD200MH2002PTC 135003

ORAIPL

AN 190 0001:2008 COMPANY

OZONE RESEARCH & APPLICATIONS (I) PVT. LTD.  www.oralpl.com

HEAD OTFICE : CTol 1401.712:2551055, 2528262 | WORKS: C-75, MIDC, Industrial Aroa
002, "Ozona House®, Kharo Town ' Telefax:#91.712+2551055 Hingna, Nagpur-440 028, (M.5) India
Dharampelh, Nagpur-10, (M.S) India | Exmall toralpl@oralpl.com l Telefax : 07104-205763, 6588068
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National Mission for Clean Ganga

File No.: TE/3/2022-0/0 ED(TECH) NMCG Dated: 01" December, 2023

L
\2}5 ORAIPL,
002, Ozone House, Khare Town, Dharampeth,

Nagpur - 440010

Sub: Treatment of Assi Drain via Advanced Oxidation Process®, Varanasi, Uttar Pradesh under
Namami Gange Program

Ref:
GEM Bid Number GEM/2023/B/3175712. Dated 24/05/2023.

RFP Ref No: TE/3/2022-0/0 ED (Tech)/NMCG.
. Online Negotiation Meeting at 11 AM Dated 09/11/2023.
. Your letter dated 09/11/2023.

S o

Dear Sir,

This is to notify that your bid for the execution of the " Services for removal of pollutants from Drain
water through installation and commissioning of Advanced Oxidation Process AOP or any Similar
Treatment Process for drain joining River Ganga at Varanasi”, Uttar Pradesh, under Namami Gange
Program for the contract price of Rs. 40.00 cr. (Rupees Forty Crores only) including GST,
is hereby accepted by competent authority NMCG for a period of two years. The contract may be
further extended for one or more years subject to satisfactory performance and requirement
assessment by NMCG and guided by the General Condition of the Contract, clause no. 14 — Contract
Extension, Pg no — 27 of the RFP,

2. It is requested to furnish Performance Security for Rs. 1.20 er. (Rupees One Crore and
Twenty Lacs only) in favor of the Project Director, SMCG-UP and valid beyond 60 days form
the contract completion period, in the form and manner and as per terms and conditions of the
tender documents within 15 days from the date of issue of this LOA. You are also requested to
execute the contract agreement within 25 days from the date of issue of this LOA.

3. The contract price as per rates quoted are tabulated in Annexure-1.

4. Technical proposal submitted by you shall form a part of the contract. In addition, a detailed
work plan for the project needs to be submitted to SMCG-UP for their approval, if required,
through combined site visit and the approved work plan shall be made part of the contract

agreement.

5. The flow monitoring mechanism shall be as per the RFP. The same shall be clearly articulated in
the work plan and flow data management shall be approved by SMCG-UP and shared with

SMCG-UP (R)/NMCG, so that the same is made part of the contract agreement.
N
(s

Pagelofd
v, (oF vim daree, o gweE, T Ao S T wieer AR, 9Ra WeR)
Y% a9, A @ g Tved Rfem, e A, 9 Reh-110002

NMCG, (Ministry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Gavernment of Indla)
First Floor, Major Dhyan Chand Natlonal Stadium, India Gate, New Deih-110002

Ph.: 011-23072900, 23072901
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Payment Schedule shall be as per General Conditions of Contact, Clause no. 12 — Payment, page
no 26 of the TFP document.

7. SMCG-UP shall be the nppointed authority for monitoring the performance of the plant and

verification/validation of the monthly performance report.

8. The payment shall me made by NMCG after approval of the monthly performance report which
should be based on Third Party assessment,

9. Please acknowledge the receipt of this letter and convey acceptance of all terms and conditions
with 7 days of receipt of this letter to SMCG-UP with a copy to NMCG.

10. SMCG-UP shall issue the requisite 'Notice to proceed with work' upon receipt of your
acknowledgement, receipt of Performance Guarantee in full in approved form as per RFP,

“approval'of work plan and signing of contract agreement: Other terms and conditions of the RFP
shall prevail,

11. The Oxidation plant shall be fully functional within three months from the issuance of “Notice to
proceed with work’.

12. This is a performance contract (service contract model), and hence the approved rate would be
reduced by 5%for the entire period, if the starting date, as agreed for service delivery, is breached.

13. The system to be put in place and treatment of Assi nala must be started within go days as
proposed. If contractor fails to achieve the timeline, the 1% penalty will be levied on per day basis.

14. NMCG/ SMCG-UP will monitor the progress of the work on a continuous basis.

15. As deliberated in the EC meeting and recorded in the EC rfninutes, the payment will be on the
actual treatment quantity and no payment will be made during the monsoon season.

16, This issues with the approval of competent authority.

Your Sincerely,
For National Mission for Clean Ganga

-

e (ufEsE), THTHwHSh
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.

Copy for kind perusal to:
1) Project Director, SMCG-UP

Copy for information:
1) PPSto the Secretary, DoWR, RD&GR
2) PSto Director General, NMCG g .
3) PSto Executive Director (Technical) / P8 to Executive Director (Projects) / PS to Executive
Director (Finance) NMCG
4) Guard file

Page 3of4
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Waste water quality of drains discharging into River Varuna at different sampling points.

Location of Untapped/ Date of Parameters
sL Sampling Partially sample pH BOD coD TSS TC FC
No. point Tapped collection (mg/l) | (mg/l) | (mg/1) |®PH/100 mi} PR/ 100 miy
1 Drain, Varanasi Tapped 7..26 £08 410 204 | 2800000 { 1200000
Sadar  Bagar | PRTUSNY | 18.032024
Tapped
2 Disin, Varanssi PP 7.31 116 410 196 | 2400000 | 1400000
s|ooreng  Food, | Pastially |18.03.2004'175148'] o8 | 278 | 204 |2500000| 1socoe
Varanasi Tapped
& Partially | 18.03.2024
| SO B ). epied 722 | 10 | 412 | 238 |2000000| 1100000
Khajuri Colony | Partially | 18.03.2024 -
5 Drain Varanasi Tapped 7.29 94 353 192 1700000 790000
) Partially | 18.03.2024
Central Jail =
6 Drida, Vasanesd Tapped 7.21 94 348 190 1400000 790000
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/

é REGIONAL LABORATORY YARANASI
=4 UTTAR PRADESH POLLUTION CONTROL BOARD
S

Avas Vikas Office cum-commercinl Complex Jowahar Nagar, Bhclupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY

Ref No: 25407466/ Varanasi/2024 M/ A SRk
1- Name of Industry: Hukulganj Drain, Varanasi

2- Address of Industry: Varanasi

3- District: Varanasi

4~ Deseription about sampling peint: Hukulganj Drain Before Meeting River Varuna, Varanasi

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: R.N.CHAUDHARY, §.A Gyun Dutta Verma, JRF & [IMANSHU SRIVASTAV, JRF ANKIT
UPADHYAY, F.A.

7- Colour and Odour: Slightly Brown Sewerage

& Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle
9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11~ Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500D: 2023 - 7.26 55-90 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l - 204 100 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 2800000 - <[.8 MPN/100 ml
2023 & abave
Feral Caliform, 9221 E Fecal Coliform MPN/100 ml 1200000 . 230 <1.8 MPN/1Q0 m!
Procedure & above
BOD, APIIA 24th Ed. 3 day 27 °C 1S mg/| 108 30 1.9 -50000 mg/l
3025 ( Part 44} 1993 Bio 2023 ;
COD, APHA 24th Ed. 5220 B Open my/l 410 250 5.0-100000 mg/l
Reflux Method 2023

Refarencer (1) General Standards for discharge of envirenmental pollutants are as parti-A Effluent (Schedule-V1). The Environment (Protection) Rules,1986
source: www.epch.nic.in/GeneralStandards.pdl. Besides these standards, refer EPA standards for specifie purpose
*Noa-NABL Paramelers,
Motz * | Thesesults in de Test Report relaie oaly 10 Use ftems sevied 2, The report shudl i Le isproduved-gacept in full, without the wnbicn psmmission af Labacstory. 3. The 1t ipeat perming to the tumple &
received in Lab.
Kemark: NA

Analysed by-

(Shivam Tripathi(JRF), Krishna
Mohan(JRF), Mohini Singh(JRT)]

s b, . SURESHCHANDRA aarmanme "
P SH VERMA M::"E, PP SHUKLA ?;;-i:_mum LTS}
Chandra Prukash Yerma (SA) Regionul OMicer
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LA NORATORY
Ref No: 25407601/ Varanasi/2024

1- Name of Industry: Sadar Dazar Drain, Varanasi

2- Address of Industry: Varanasi

3- District: Varanasi

Date:27/03/2024

4- Description about sampling point: Sadar Bazar Drain Defore Meeting River Varuna, Varanasi
$- Typeof Sample (Grab/Composite/Integrated): Grab

G- Sample Collected By: RN.CHAUDHARY, 8.A GYAN DUTTA VERMA, IRF & HIMANSHU SRIVASTAV, JRF ANKIT
UPADHYAY, I.A.

7- Colour and Odour: Slightly Brown Sewerage

8- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle
9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 E 7.31 55-90 02-12
Suspended Solids , APIIA 24th Ed. 2540 mg/l 196 100 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 m! 2400000 - <1.8 MPN/100 ml
2023 & above
Feca] Coliform, 9221 E Feeal Celiform MPN/100 ml 1400000 230 <1.8 MPN/100 m!
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 16 30 1.0 -50000 mg/l
3025 ( Part 44); 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 410 2350 5.0-100000 mg/I
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Efflusnt (Schedule-V1). The Environment (Protection) Rules,1936
source: www.cpch.nic.in/GeneralStandards.pdf, Besides these siandards, refer EPA standards for specific purpose
*Non-NADL Parameters.
Régte . ) Thee sexalts in e Tent Repon relate only vo the Jiems bested: 2. The repont shall ot be reproduzed-encepl La Cull, withaut the wiillen permission of Iabaraiary. 3. The test tepurt pertaias o the sample 5
receved w Lab
Kemark: NA

Analysed hy-

[Shivam Tripathi(JRF), Krishni
Molian(JRF), Mohini Singh(JRIF)|

uthorized b,
caanm: mw-,:w"m SURESH CHANDRA Dot saned by sacsu
PRAKASH VERMA ot AU V8 b1 10130 SHUKLA gﬁwum W
Chandra Pralash Verma (SA) Regionul Officer
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REGIONAL LABORATORY VARANASI
UTTAR PRADESIH POLLUTION CONTROL BOARD

Avas Vikas OfMice cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT; WASTE WATER LABORATORY

Ref No: 25407485/ Varmnasi/2024 Date:27/03/2024

1- Name of Industry: Sarang Pond Drain, Varanasi
2- Address of Industry: Varanasi
3+ District: Varanasi

4- Description abont sampling point: Sarang Pond Drain Before Meeting River Varuna,Varanasi
5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: R.N.CHIAUDHARY, 8.A Gyun Dutla Verma, JRF & HIIMANSHU SRIVASTAV, JRF ANKIT
UPADHYAY, F.A.

7- Colour and Odour: Slightly Brown Sewerage

8- Quaatity and Packing: 2 Lir Plastic Jertican, MPN Bottle
9. Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11- Date of samplc receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Dgedion
ange
| pILAPHA24thEd.4500B:2023 | . - 708 | s5s5-90 | 0212
Suspended Solids , APHA 24th Ed. 2540 mg/l 204 100 10-20000 mg/l
D Totzl Suspended Solids dried at 103-
105 °C 2023
Totz] Coliform, APHA 9221 24th Ed. : MPN/100 mi 2500000 B <].8 MPN/100 ml
2023 & shove
Feacal Coliform, 9221 I Fecul Coliform MPN/100 m! 1300000 230 <|.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS my/l o8 30 1.0 -50000 mg/l
3025 ( Pant 44): 1993 Bio 2023
COD, API1A 24th Ed. 5220 B Open mg/l i 378 250 5.0-100000 mg/l
Reflux Method 2023

Reference- (1) General Standards (or discharge of environmental poliutanis arc as part-A Effluent {Schedule-V1). The Environment (Protection) Rules, 1936
source: www.cpeb.nic.in/GeneralStandards.pdf. Besides these stundards, refer EPA standards for speeific purpose
*Non-NABL Parameters.,

Hote : ) The zewchs in e Test Keport selaie ouly 1o the lema tested: 2. The repart sball not be reproduced-excepl in full, withoul the wiilteu perwinion of Libacstary. 3, The lest repart pertains 10 Bie sanple 35
recaved in Lab.
Jemark: NA

Analysed by-

[Suivam Tripathi(JRF), Krishna
Mohan(IRF), Mohini Singh(IRI)|

mmoaﬂulllormﬁw&m -

CHANDRA PRARASH VERIAA

PRAKASH VERMA E:;; 2014221104342 :ﬂ:’lﬁ:amﬂom E‘.ﬁmﬁ; .
Chandra Prakash Yerma (8A)

Regionul Officer
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REGIONAL LABORATORY YARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikns Office cunt-commerelnl Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY

Ref No: 25407429/ Varannsif2024

1- Nante of Industry: Ardafi Bazar Drain, Varanasi
2- Address of Industry: Vaganasi

3- District: Varanasi

Date:27/03/2024

4+ Description about sampling point: Ardali Bazar Drain Before Mceting River Yaruna,Varanasi
§- Type of Sample (Gral/Com posite/Integrated): Grab

6- Sample Collected By: R.N.CHAUDHARY, $.A GYAN DUTTA VERMA, IRF & HIMANSHU SRIVASTAYV, JRF ANKIT
UPADHYAY, F.A.

7+ Colour and Odour: Slightly Brown Sewerage

8- Quantity and Packing: 2 Lir Plastic Jerrican, MPN Bottle
9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 722 55-9.0 . 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 238 100 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 2000000 - <].8 MPN/100 ml
2023 & abave
Fecal Coliform, 9221 E Fecal Coliform MPN/100 m] 1100000 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3day 27 °C IS mg/l 110 30 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023 e
COD, APHA 24th Ed. 5220 B Open mg/l 412 250 5.0 -100000 mg/l
Reflux Method 2023

Reference- (1) General Standerds for discharge of environmental pollutants are as pan-A Effiuent (Schedule-V1). The Environment (Protection) Rules, 1986
source: www.cpch.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose
*Non-NABL Parameiers, .
Foe - § The sepults in the Tem Keport relate only 10 Usc liems tested: 2. The repart shall ol be reproduced-except in (l, wilhout the wrillen permission of laboratery, 3. The test report permias to the sample 35
niteived is Lab,
Remark: Md

Analysed by-

[Shivam Tripathi(JIXF), Krishnu
Maohan(JRF), Mahini Singh(JRF)]

Authorized b

CHANDRA o SURESH CHANDRA E%""Lw‘:‘::”:“:‘
PRAKASH VERMA S 3340 o SHUKLA o3
1}
Chandra Prolash Verma (SA) Reglonal Officer
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD
Avas Vikas Office cum-commereial Complex Jawnhar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY
Ref No: 25407446/Varanasi/2024

1- Name of Industry: Khajuri Colony Drain, Vacanasi

2- Addroess of Industry: Varanasi

3- District: Varanasi

Date:27/03/2024

4= Description about sampling point: Khajuri Colony Drain Before Meeting River Viruna,Varanasi
§- Type of Sample (Grah/Com posite/Integrated): Grab

6- Sample Coltected By: R.N.CIIAUDHARY, $.A Gyan Dulla Verma, JRF & HIMANSHU SRIVASTAV, JRF ANKIT
UPADHYAY, F.A.

7- Colour and Odour: Blackish Sewerage

8- Quantity and Packing: 2 Lir Plastic Jorrican, MPN Bottle
9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by; RO Varanasi

11- Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Dctection
Range
pH, APHA 24th Ed. 4500B: 2023 - © 729 55-90 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 192 - 100 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APILA 9221 241h Ed. : MPN/100 ml 1700000 - <|.8 MPN/100 ml
2023 & above
Fecal Coliform, 9221 E Fecal Coliform NMPN/100 ml 790000 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed, 3 dey 27 °C IS mg/l 94 30 1.0 -50000 mg/l
3025 ( Part 44); 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 352 250 5.0 -100000 mg/I
Reflux Method 2023

Reference- (1} Geaeral Standards for discharge of environmental pollutants are as part-A Effuent (Schedule-VI). The Environment (Protection) Rules. 1936
source: www.epeb.niein/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose
*Noo-NABL Paramers,

wie : | The wesdlis in he Test Bapons relae culy w e diems tested: 2, The repon shall oot be reproduced except ia full, without the writicn permission of laboratucy. 3. The fest POt pertans b e meaple 3
reecived w Lab

Remark: NA
Analysed by-

[Shivam 'I‘npaﬂu(JRF), Krishny
Molan(JRF), Kankshi Sahu(JRF))

- Aulhurp j,l !‘;{‘mmw

rm e SURESH CHANDRA ¢ U'lhhrml hnn:mu
PRAKASH VERMA SaraoM e SHUKLA 5: WrdaeD ek
Chandra Prakash Yermp (SA) Regionul Officer
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REGIONAL LABORATORY VARANASI
UTTAR PRADESI POLLUTION CONTROL BOARD

Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY
Ref No: 25407550/ Varanasi/2024

1- Name of Industry: Central Jail Drain, Varanasi
- Address of Industry: Varanasi
3- District: Varanasi .

Date:27/03/2024

4+ Description about sampling point: Central Jail Drain Before Meeling River Varuna, Varanasi
S+ Type of Sample (Grab/Composite/Integrated): Grab

G- Sample Collected By: R.N.CHAUDHARY, $.A Gyan Dulla Verma, JRF & HIMANSHU SRIVASTAYV, JRF ANKIT
UPADHYAY, F.A,

7= Colour and Odour: Slightly Brown Sewerage

8- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle
9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 241h Ed. 4500B: 2023 - 7.21 5.5-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 190 L00 10-20000 mg/l
D Total Suspended Solids dried at 103- :
105 °C 2023
Tota} Coliform, APIIA 9221 24th Ed. : MPN/100 ml $400000 - <1.8 MPN/100 ml
2023 & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 790000 230 <1,8 MPN/100 m!
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS my/l 94 0 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 348 250 5.0 -100000 mg/l
Reflux Method 2023

Reference- (1) General Standards for discha}ge of environmental pollutants are as part-A EfMuent (Schedule<V1). The Environment (Protection) Rules, 1936
saurce: www.cpebaic.in/GeneralStandards,pdf, Desides these standards, refer EPA stondards for specific purpose

*Non-NADBL Parameters.

Hote * | Tha resuls i the Test Repan relate only 1o the flems tested: 2. Thie report shall pat be reproduced-cxcept in full, withaat the writtcn pémuissiva of lsbombory, 3. The lest report penaizs 1o e sample &
reccived do Lab.

Remark: NA

Analysed by-
[Shivam Tripathi(JRF), Krishna
Mohan(JRF), Mohini Singh(JRF))

SURESH S At
Aulh Drixt::'i‘lll" dly E::G‘:ILDARA wﬁn«mﬁn-
Chandra Prakasi”Verma (SA) Regionul Officer
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A REGIONAL LABORATORY VARANASI
'ﬁ% UTTAR PRADESH POLLUTION CONTROL BOARD
Tpya P Avas Vikas Office cum-commercial Complex Jawnhar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY
Ref No: 25422616/Varanasi/2024
1- Name of Industry: Teliyabagh Drain,Varanasi
2- Address of Industry: -
3- District: Varanasi
4- Description about sampling point: Teliyabagh Drain Before Meeting River Varuna,Varanasi
§- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: RN.CHAUDHARY, $.A GYAN DUTTA VERMA, JRF & HIMANSHU SRIVASTAV, JRF ANKIT
UPADHYAY. F.A.

7- Colour and Odour: Slightly Brown Sewerage

8- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle
9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 18/03/2024

Date;03/04/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH. APHA 24th Ed. 4500B: 2023 - 7.21 5.5-9.0 02-12
Solids , APHA 24th Ed. 2540 mg/l 164 100 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliforrm, APHA 9221 24th Ed. : MPN/100 ml 2600000 - <|.8 MPN/100 ml
2023 & above
Fecal Coliform. 9221 E Fecal Coliform MPN/100 ml 1700000 230 <1.3 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3 da?r 27 °C 1S mg/ 104 30 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 394 250 5.0 -100000 mg/l
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules. 1984
source: www.cpch.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose
*Non-NABL Parameters.
Mute 3 Thé resulis i fr Test Repon relate only (o the items tested: 2. The report shall not be reproduced-excepl in full, without the wiilien permussion of laboratory 3. The tost repont pertins 10 e saspie a8
recoved o Lab
Remark: NA

Analysed by-

[Shivam Tripathi(JRF), Krishna
Mohan(JRF), Kankshi Sabu(JRF)]

Authorized R
o by

Oty gt by LVHEAA SURLSH CHANDRA ;’:“.f_:'.‘..m-:_“
PRAKASH VERMA U B 130494 A o7
Chandra Prakash Verma (SA) Regional Officer
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CON’ FROL BOARD
Avas Vikas Office cum-commereln) Complex Jawahar Nagar, Bhelupar,

Varanasl

. TESTREPORT: WASTE, WATER CABORATORY.

Ref No: 25407511/ Varmnas/2024

1- Name of Industry: Narokhar Drain, Varanasi
2- Address of Industry: Vamnast

3- District: Varanasi

4 Description about sampling point: Narokhar Drain Before Meeting River Varuna,Varanasi
S- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: R.N.CHAUDHARY, 8.A Gyan Dulla Verma, JRF & HIMANSHU SRIVASTAY, JRF ANKI
UPADHYAY, F.A,

7- Colour and Odour: Slightly Brown Sewerage

$- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottlc
9- Date of Sample Collection: 18/03/2024

10- Anaslyis Indented by: RO Varanasi

11- Datc of sample receipt in Lab: 18/03/2024

Date:27/0372024

Parameter/Method Name Unit Results Standard Detection
, Range
pH, APHA 24th Ed. 4500B: 2023 . 7.36 55-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 210 100 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 mi 2100000 - <1.8 MPN/100 ml
2023 & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 1500000 230 <1.8 MPN/100 ml
Procedure & shove
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 114 30 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 430 250 5.0 -100000
Reflux Method 2023 mg/l

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Efflucnt (Schedule-V1). The Eavironment (Protaction) Rules. 1935
source: www.cpeb.nic.in/GeneralStandards.pdl. Besides these standards, refer EPA standards for specific purpose
*Nou-NABL Parameters,
Nnu:l'l'knnluilh!’ltwrdllulﬂnlhﬂmwlmupmMmhmnnﬂhm-ﬂmhmmuw.idkmmpﬁuuhma
nceived in Lib
Remark: NA

by-

Analysed
|Bhivam Tripathi(JRF), Krishna
Mohan(JRF), Kankshi shu(JRF)|

Authorized Dhpeaty wyd by WA
CHANDRA Dxdrsmidmuwan SURA T e e
PRAKASH YERMA b ockn st e
Chandra Prakash Yerma (SA)

Reglonal Officer
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= REGIONAL LABORATORY VARANASI
2, UTTAR PRADESH POLLUTION CONTROL BOARD
q,,',‘;'{{*‘ Avas Vikns Office cum-commerclal Complex Jawnhnr Nngnr. Bhelupur, Varannsi

v TESTREPORT: WASTE WATER LABORATORY, i
tef No: 25407576/Varanasl/2024

- Name of Industry: Chamrotha Drajn, Varanasi
= Address of Industry: Varanasi
i District: Varanasi

Date:27/0312024

i+ Description about sampling point: Chamrotha Drain Defore Meeting River ';Vnmnn,Varnnu.si
= Type of Sample (Grab/Com posite/Integrated): Grab

- Sampi¢ Collectad By: R.N.CIIAUDHARY, S.A GYAN DUTTA VERMA, JRF & llIMANS! [U SRIVASTAYV, JRF ANKIT
JPADHYAY, F.A.

I~ Colour and Qdour: Slightly Brown Sewerage

3- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottlc
- Date of Sample Collection: 18/03/2024

[0- Analyis [ndented by: RO Varanasi
I1- Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH APHA 24lh Ed 45003'22_@ Lk - 7.28 55-9.0 0"-12
Suspcnded Sullds APHA 241h Ed. 2540 mg/l 202 100 10-20000 mg/l
| D Total Suspended Solids dried at 103-
i 105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 1700000 - <1.B MPN/100 m!
2023 & above
Fecal Caoliform, 9221 E Fecal Coliform MPN/100 ml 940000 230 <1.8 MPN/100 m!
Procedure & above
BOD, APHA 24thEd. 3 day 27°CIS mg/l 102 30 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 376 250 5.0 -100000 mgn
Reflux Method 2023

Reference- (1) Genernl Stendards for discharge of environmental pollutants are as part-A Ei.'ﬂucnl (Schedute-VT). The Environment (Protection) Rules, 1986

wurce; www.cpch.nlcin/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

"Noo-NABL Pramelers,

e 1mw-ur«mmwmumm:.m;mmuhwuduupmw.wmmmmmmuunnJ-mumwﬁubm wmply a3
soerved i L

Ronark: BA

Anal
Fihlvam T rllu{:fgl R F), Krishna

ban(JRF), Mahini Singh(JRF))

Auth . * SURESH Dol iy by WALSN
CHANDRA " B0 B o [ owom  Shmues
mnmhm'w- . SHUKLA o '
Chandra Prakash Verma (SA) | :

Reglonal OfMicer
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikns Office com-commerelal Complex Jawnhar Nagar, Bhelupur, Varanas)

(U TESY REPORT: WASTE WATER LAIORATORY. -
Ref No: 25407586/Varanasi/2024 Date:27/03/2024

1- Name of Industry: Durga Draln Before Confluence with River Varuna, Durgn Drain Before Confluence with River Varuna
Near Phuvaria, Varanasi

2- Address of Industry: Durga Dmin Before Confluence with River Varuna Near Phuvaria, Varanas)
3 District: Varanasi

4- Description about sampling point: Durga Drain Before Conflucnce with River Varuna, Durga Drain Before Confluence with
River Varuna Near Phuvaria, Vamnast
5~ Type of Sample (Grab/Composite/Integrated): Grab

6~ Sample Collected By: RN.CHAUDHARY, 8.A GYAN DUTTA VERMA, JRF & HIMANSHU SRIVASTVA, JRF ANKIT
UPADITYAY, F.A.

7~ Colour and Odour: Slightly Brown Sewerage

8- Quantity and Packing: 2 Lir Plastic Jerrican, MPN Bottle
9- Date of Sample Collection: 13/0372024

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2123 S 7.21 5.5-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 294 100 10-20000 mg/i
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed.: |  MPN/100 mi 2500000 , <1.8 MPN/100 ml
2023 & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 1300000 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24thEd. 3 da}'Z? °CIS mg/l 114 30 1.0 -50000 mgA
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed, 5220 B Open mg/l 410 250 5.0-100000 mg/
Reflux Method 2023

Refercnce- (1) General Standards for discharge of environmental pollutants aze os part-A EfMluent (Schedule=V1). The Environment (Protection) Rules, 1935

sources www,cpch.olc in/General Standards.pdf. Besides these standards, refer EPA standards for specific purpase
"Non-NADL Paramcicrs,

Dot £ ) Tha resalts b s Tt Kapon relats taly to the ffrms tesed 7. Tha report shall ot ba reproducsd-eacepn in full, without the wrifien permission ol Liboratory 3. Tht tédt rvput peruas b th csple 2
recerred i Laby

Remark: NA

Aunslysed lla';
{Shivam Tripathi(JRY), Krishns
Mobaun(JRF), Mohlal Singh(JRF))

ﬂl!l!ll SUREYH * walwi
AN Sk e owioe  ZRETEYL
PRAKASH VERAMA, Dae motmir 1l SHUKLA v
Chandra Prakash Verma (BA)

Reglonal Officer
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"vennS, No response on behalf of the UPPCB in this regard has been placed on record and

Leamed Counsel appearing for UPPCB also does nol have any instructions on the above issucs.
6. Learned Counsel secks four week’s lime to place on record the response of the UPPCB. IHe has

submitted that the action against the defaulting body. will be taken and EC will be imposed within four
weeks. Hence, let the fresh action laken report be filed by the UPPCB at least one week before the next
date of hearing by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support

PDF and not in the form of Image PDF., .
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Sl Locatlon of Sampling Date of sample Parameters
No. point collectlon pH oD COD FBS (me/N) [TC Ec
mg/l) |mg/i MPN/ml] MPN/m]
1 | Assi/Nagwa drain alter
bioremidiation before 18.03.2024 7.38 40 188 120 1.2x10% | B4 x 10*

meeting with River Ganga
near Sant Ravidas Park,

Nagwa, Varanasi 00012024 | 731 | 38 | 180 [ 116 |14x10°| 9.4x10
2 | Nakkha drain after
bioremidiation before | 18.03.2024 | 7.32 | 46 | 214 | 132 | 14x10%)| 94x10*

meeting with River Ganga
near Judges Guest House,
Bhagwanpur, Varanasi. 30012024 | 7.36 | 44 | 210 128 |13x10¢| L1x10s

3 | Samne Ghat drain, after
bioremidiation beforc | 18.03.2024 7.24 42 204 126 13x10%| L1x10%
meeting with River Ganga
Samne Ghat, Nagwa, Lanka,
Varanasl 02.02.2024 7.33 40 198 118 1.1x10% | 79x 1¢

7% 5 7 el A el slovo w593 /2017 wateRw GRem WP gE o vy
ofia i gfear Td o ¥ wIRa amew Ris 21.05.2020 & v wo—08 B G ¥ fraq -

" .8, Before proceeding further, we may also note further order of this Tribunal dated
06.12.2019 in O.A. No. 673/2018 dirccting as follows:

47, We now sum up our directions as follows:
i. 100% trectment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2018 in

0.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the soid date,
commencement of setting up of STPs and the work of connecting all the drains and other sources of
generation of sewage to the STPs must be ensured. If this is not done, the local bodies and the
concerned departments of the States/UTs will be liable to pay compensation os oiready directed vide
order dated 22,08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-
situ remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP,

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their
commissioning till 31,03.2021 in terms of order dated 08.04.2019 in the present case will remain as
olready directed, In default, compensation will be liable to be paid at the scale laid down in the order of
this Tribunal dated 22.08,2013 in the case of river Ganga l.e. Rs. 10 lakhs per month per STP.
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....... ... We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same ore meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF..........."
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1. Durga Drain
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...Before praoceeding further, we may also note further order af this Tribunal dated 06.12.2019 in O.A. No. 673/2018
a':recrmg as foHaws

“Xil. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as d:rec:ea’ by this Tribunal vide order dated 28.08.2019 in O.A. No.
59372017 by 31.03.2020 aileast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources oj'ge:?cran'on of sewage to the STPs must be ensured. If this is noi
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in contmencement of selting up of lh:c* STP.

il Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till
31.03.2021 in terms of order dated 08,04.2019 in the present case will remain as already directed. In default, compensation will
be ligble to be paid at the .sr.a!e laid down in the order of this T.‘r;bmm! dated 22.08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP...
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e We also direct UPPCB to take steps in respect to all local bodies in the State of UP which arf:
discharging untreated sewage or treated water in rivers by taking samples and uer.ff;.i whether effective treatn;ezj L:
being carried out at STPs already installed and same are meeting parameters prescribed under Water Acf ;:n ;‘
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within r:e
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the

» .
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¥ 1 &I W
1; Teliabagh Drain, Varanasi
2. Narokhar Drain, Varanasi
3 Chamrautha Drain, Varanasi
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8......Before proceeding further, we may also note further order of this Tribunal dated 06,12.2019 in O.A . No. 673/2018
directing as follows:

“XIl. Directions:

7. We now sum up our directions as follows: .

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No.
393/2017 by 31.03.2020 atleast 1o the extent of in-situ remediation and before the said date, commencenient of setting up of .S'TP«.-
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured, If this is nc;r
done, the local bodies and the concerned departments of the States/UTs will be liable to Ppay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per nionth per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of selting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning uifl
31.03.202] in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable to be paid at the scale lald down in the order of this Tribunal dated 32, 08.2019 in the case of river Ganga i.e. Rs. 10
lakhs per month per STP......." '
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e We aiso direct UPPCB to take steps in respect to all local bodies in the State of UP which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of image PDF........... 3 '
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1. Hukulgang Drain, Varanasi

Sadar Bazar Drain, Varanasi

2

3 Sarang Pond, Varanasi

4. Orderly Bazar Drain, Varanasi
5 Khajuri Colony Drain Varanasi
6 Central Jail Drain, Varanasi

IE & A gHosiodlo, T2 fawell g1 3fogo Ho—593 /2017 UdTaRvr geem wfafa 7 e ufi
gfra e gfear 9 o ¥ uiRa amaw fRAie 21.05.2020 & &4 ¥ Frea &

8......Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018
directing as follows:

“XII. Directions:

47. We now sum up our directions as follows:

i 100% treatment of sewage may be ensured as divected by this Tribunal vide order dated 28.08.2019 in O.A. No.
593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs
and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed
vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per montj) per drain, for default in in-situ remediation and
Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

i1, Timeline for completing all steps of action plans Including completion of setting up STPs and their commissioning till
31.03.202] in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will
be liable 1o be paid at the scale laid down In the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10

lakhs per month per STP......."
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